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(c) the nature of follow-up action pro-
posed to be taken by Government ?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH) (a)
No, Sir.

(b) and (c) The Shah Commission
of Inquiry is seized of the matter. Further
action would be taken by the Govern-
ment on receipt of the Report of the
Commission.

Central Assistance asked for by
Tripura Government

593. SHRI SAMAR MUKHER]JEE:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether with a view to developing
the industrial sector in the State, the
Tripura Government has asked for Central
assistance of Rs. 125 crores during the
coming five years; and

(b) if so, Government’s reaction thereto
and details of industries to be develop-
ed ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) and (b) The Ministry
of Industry have received a communica-
tion dated the 1gth October, 1977 from
the Government of Tripura, in which
requirements of funds to the extent of
Rs. 125°70 crores for the industrial deve-
lopment of Tripura State in the next five
years, has been indicated. The detail
of the industries for which funds are
reported to be required are indicated in
the attached statemer®. The Ministry of
Industry are considering possible action
in the matter.

KARTIKA 25, 1898 (SAKA4)

Statement
(Rs. in crores)
1 2 3

1. Paper mill . . . Y0
2. Jute twine . . 5
3. Plywood . . . o'5a
4. Spinning mill g5.000 spind-

les . . . . 12°00
5. Semi mechamned brickkiln . o*g0

6. Tea Industyies . e 5°00
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7. Small scale industries . 10°00
8. Handloom . 7°00
9. Handicraft . 3:00
10. Sericulture . . . 500
11. Khadi & village industzies . 7-00

12. Development of fruit canning
industry . . . 1-00
125° 70

Employees of Defence Establishments
an Ordinance factories

594. SHRI SAMAR MUKHER JEE:
Will the Minister of DEFENCE be pleased
to state: :

(a) whether attention 'of Government
has been drawn to the fact that during 30
years the canteen workers and employees
numbering about 60,000 working in De-
fence establishments and Ordinance fac-
tories oll over India have neither been
made permanent nor given any permanent
benefit;

(b) if so, whether Government is consi-
dering to take them as permanent em-
ployees and when ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and (b)
Representations have been received from
time to time from employees in canteens
in Defence Establishmeats, including Ord-
nance Factories, for treating them on par
with the Central Government employecs.
The matter is under examination of the
Government,

New formula regarding allocation of
funds to states

595. SHRI SAMAR MUKHERJEE:
SHRIMADHAVRAO SCINDIA:

Will the Minister of PLANNING be
pleméd to statéd ’

(a) whether Planning Commission is
considering a new principle to replace
the- existing Gudyil Emn wla for allpgation
of funds to different States; and -

(b) if so, dotails thereof ?
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THE PRIME MINISTER (SHRI
MORAR]JI DESAI) : (a) and (b). The
Commission does not propose to make any
change in the principles of allocation
of Central Assistance to the States for
1978-79. These principles may be reviewed
in the course of preparation of the next
five-year plan; if any changes are found
to be necessary, these would be proposed
for consideration by the National Develop-
ment Council at the appropriate time.

Gopalpur Port in Orissa

596. SHRI K. PRADHANI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether tke Union Government
have given any priority to the completion
of Gopalpur Port in Orissa while taking a
decision for construction of minor ports
in the country;

(b) whether the Govt. of Orissa has
also opproached the Central Government
in this regard; and

(c) if so, the reaction of Central Govern-
ment?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM) : (a) to (¢) The Govern-
ment of Orissa have requested for the in-
clusion of the scheme for development of
Gopalpur in the next Plan. This request
has been noted. The Centrol Government
is, however, yet to formulate a policy
regarding the manner of financing of
minor port development projects in the
new plan and whether these should be

exclusively in the State Plan or should .

also be covered by some Centrally Spon-
sored Schemes. : )
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